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THE GAUHATI HIGH COURTATGUWAHATI
(HIGH COURT OF ASSAM : NAGALAND :MIZORAM AND ARUNACHAL PRADESH)

N O T I FI C A T I O t{
Dated Guwahati the 22nd August, 2023

NO. HC.WI-100(Pt.-WU)/2010/8066/A #### The Honble Gauhati High

Court has been pleased to nominate the following Judicial Officers to participate

in the programme(s) shown against their name, scheduled to be held at the

National Judicial Academy, Bhopal:

The aforesaid fficers are directed to attend the respective training

programmes accordingly. Further, they are requested to submit a report after

the completion of their respective programmes.

The nominated participants are also requested to go through the joining

instructions available at the NJA website.

By order,
Sd/- R.A. Tapadar

REGISTRAR (]UDICIAI)

Hemo No. Hc.Wr-100(pt.-vrrr)/2010/8067-8081/A Dated 22-08-2023
Copy for information & necessary action to:

1. The Honble Director, National Judicial Academy, Suraj Nagar pO, Bhopal

- 462044, Madhya Pradesh.

2. The L. R.-cum-Commissioner & Secretary to the Govt. of Assam, Judicial

Department, Dispur, Guwahati, Assam.

3. The Principal Accountant General (A&E), Assam, Beltola, Guwahati, for
information and necessary action.

[The Offi@$ are plad on depubtion for dte prrynm on
andition that (a) the Officers will b hea@ as on duty daring
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Prog.
Date

Name of
the

Programme

ame of nominated
officers

Phone
No. E-mail ID

Sri Kalyanjit Saikia,
Addl. District and

Sessions Judge, Bijni
7002010915 kalyansaikia 1980@gmail.com

P-

1360

09-09-23
to

10-09-23
Regular

National
Seminar on
Arbitration

and
Alternative

Dispute
Resolution

Shri Jaspal Singh,
Addl. District and Sessions

Judge, Lakhimpur, North
Lakhimpur

7002348537 jaspalsingh.ajs@gmail.com
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the training perid & (b) they will fu entiiled T:A. & D.A. as

admissible under the RulesJ.

4. The District & Sessions Judge,

Lakhimpur, North Lakhimpur / Chirang

(He/She is tquesw to inbrm the noninahd Judicial
Ofrer(s) under his/her onfrol awtdingly),

5. The Reglstrar (Admin /Vigilance/Estt.), Gauhati High Court, Guwahati.

6. The Registrar-cum-Principal Secretary to the Honble the Chief Justice,

Gauhati High Court, Guwahati.

7. Shri Kalyanjit Saikia, Addl. District and Sessions Judge, Bijni.Chirang

District.

8. Shri Jaspal Singh, Addl. District and Sessions Judge. Lakhimpur,North

Lakhimpur.

The nominated participants are equested to intamate

their travel plans in writing b the NJA Bhopal wefl in advance
(at least 3 days) by email at liaisonoffice@nia.oov.in to enable

the Academy to provide transport facility from the
airport/railway station.

The nominated participants who are attending the
training programme for the first time ane also rcquested b
deposit one-time Registration Fee of Rs. IOOO/- (One thousand)
plus GST of Rs. 180/- i.e., a tota! of Rs. t18O/-.

The nominated participants are requested to pay Lodging

& Boarding charges @ Rs. 2500/- (Rupees Two Thousand Five

Hundred) plus cST (Rs. 300/- at present) i.e., a totat of Rs.

2,8OOl- per day or part of the day, per penrcn,

No spouse, children, relatiyes and personat staff are
permitted to accompany the nominated participants.

The nominated participants are also rcquested to carry
their officially allotted Laptop/tabtets, etc. with them while
attending the programme.

9. The Joint Registrar (Judl./ PM & p), Gauhati High Court, Guwahati.

10. The Joint Registrar (Protocol & OSD), Gauhati High Court, Guwahati.
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11. The Deputy Registrar (Finance), Gauhati High Court, Guwahati.

12. The Project Manager, Gauhati High Court, Guwahati.

(He is rcquesd b uplod the Notifiation immdiably in
the official websib of the Gauhati High Court, Guwahati).

13. The Administrative Officer, Judicial Academy. Assam with a request to

place the notification before the Honble Director, Judicial Academy.

14. The Private Secretary to Honble Mr. Justice Manash Ranjan Patha(

Gauhati High Court, Guwahati for his Lordship's kind information.

15. The CA to the Registrar General, Gauhati High Court, Guwahati.

FTIE I.IST OT OFFICERS HEREITAIOVE IS iOT NACESSARIIY tX ORDER OF SEiIORITY)

R. a. -ra rta,?a.rr_
r..eg11,

REGISTRAR (JUDICIAL)
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